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Plan    period    on    Major    &    Medium 
Irrigation are as under:  

Year Approved Outlay 
(Rs. in Crore) 

Act 
Expenditure 

(Rs. in crores) 

1992-
93 
1993-
94 
1994-
95 

232.34 
468.67 
628.92 
77J.50 

285.4
7 

442.8
5 

464.2
3 

(c) and (d) Details of ongoing Major & 

Medium Irrigation Projects of Karnataka are 

given in the Annexure [See Appendix 178, 

Annexure No. 19] 

Deduction from salary for Wives' Welfare 

Associations 

431. SHRI O.P. KOHLI: Will the Minister  

of  DEFENCE  be  pleased to 
state: 

(a) whether some money is deducted 

from the salaries of both the officers and 

the jawans every month and some money 

is given by Government towards their 

Wives' Welfare Associations; 

(b) if so, the amount of money 

deducted from each one of them and the 

manner in which that money is spent; 

(c) the aims and objectives of the 

scheme and what benefit has been 

accruing to the families of the jawans and 

in what proportion; and 

(d) the steps taken to make the scheme 

more favourable to the jawans? 

THE MINISTER OF STATE IN THE 

MINISTRY     OF    DEFENCE     (SHRI 

N.V.N. SOMU): (a) No, Sir. 

(b) to (d) Questions do not arise. 

Scheme   for   Road   Safety   in   Andhra 

Pradesh 

432. SHRI V. HANUMANTHA RAO: Will 

the Minister of SURFACE TRANSPORT be 

pleased to state: 

(a) whether Government have finalised any 

scheme for enhancing road safety in Andhra 

Pradesh; 

(b) if so, the details thereof; and 

(c) the details of financial assistance to be 

given to State Government of Andhra Pradesh in 

this regard? 

THE MINISTER OF SURFACE 

TRANSPORT (SHRI T.G. 
VENKATARAMAN): (a) No, Sir. 

(b) and (c) Do not arise. 

 


